
REVISED ANSWER KEY

of Paper-I (March 2023) for the post of Additional District and Sessions Judge by way of limited competitive
examination
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NOTE:

1. Question Nos.143, 144, 146, 148, 149, 150 and 170 have been cancelled by rendering as "INVALID QUESTIONS" and accordingly no

mark will be awarded against the said questions.

2. Answer of Question Nos. 1, 20, 135 and 166 have been revised after due verification from the reliable sources.
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